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Iad AR H gRT 208 DI SWIRT (2) & 3N F&H TSR gRT fham a1 S5 W emew
3ifom BRM, 39 SIfRgET @& S 31 arefl Y A1 XWid Td g &R Iudte ? iR fRadg afad
RT SdT R Werd WieRl & SRIad draterd § fhar S \ahar 2 |

g

"ERRIT—TAT IYR—URATAGAT 541 Ud 6d1 olrg (278 . )" uRASHT & o1 & foy, seleEcR

— R STel & ofaeid, MfeRreer fd S & fory wvem |afed a1 S9a a4 &1 wferd fdaxor—

el &1 T — TARENIR — HICHRT (I — BRITS)
FHIG T SIS g &1 A TR/ e de&n gTB BT F)

1 N EERRIEN 682/2 0.0865
2 682/3 0.1106
3 682/1 0.1107
4 678/6 0.0686
5 678/1 0.1389
6 678/2 0.1897
7 678/4 0.093
8 678/3 0.004
9 698/2 0.0743
10 683/2 0.1322
11 683/1 0.0252
12 701/1 0.2261
13 701/3 0.0862
14 701/2 0.0369
15 703/3 0.0039
16 700 0.5525
17 672/7 0.0701
18 672/12 0.168
19 704 0.0984
20 681 0.3592
21 675 0.01

22 673 0.0384
23 702/3 0.1758
24 708/1 0.0008
25 680/1 0.1009
26 680/2 0.1089
27 679/1 0.1168
28 679/2 0.0799
29 676 0.0872
30 677/1 0.0022
31 7o S (AR ) 3.3559




[T 1l—=ve 3(ii)]

HILT =T TSI AT

G =T Titg 1 A TRRT/ e an gAGA (FII H)
32 FEE 146/23 0.012
33 146/13 0.101
34 146/28 0.048
35 146/22 0.048
36 146/10 0.012
37 146/27 0.049
38 146/21 0.065
39 146/4 0.106
40 146/16 0.161
41 146/18 0.049
42 148/1 0.445
43 148/8 0.227
44 148/9 0.024
45 148/10 0.044
46 148/13 0.023
47 148/11 0.139
48 153/1 2.891
49 297/16 0.183
50 297/4 0.182
51 29717 0.097
52 297/15 0.059
53 2971 0.202
54 291 0.088
55 294/1 0.085
56 294/2 0.085
57 295/1 0.032
58 295/2 0.101
59 293/1 0.105
60 293/3 0.049
61 293/2 0.210
62 296/9 0.006
63 286/1 0.032
64 286/2 0.105
65 286/3 0.081
66 286/4 0.004
67 311/3 0.101
68 311/5 0.300
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
69 R TETE 311/9 0.036
70 311/6 0.296
71 311/4 0.078
72 311/2 0.041
73 T aTrd RIRR ¥) 7.002
74 PRI RISIRII] 145/2 0.004
75 145/3 0.054
76 136/4 0.16
77 136/12 0.053
78 145/4 0.193
79 145/1 0.046
80 148/2 0.062
81 148/1 0.074
82 144/3 0.172
83 149/4 0.054
84 144/4 0.048
85 149/5 0.161
86 151/2 0.073
87 151/1 0.056
88 150/2 0.146
89 149/2 0.079
90 150/1 0.067
91 149/1 0.033
92 159/15 0.081
93 159/14 0.077
94 160/1 0.087
95 160/2 0.075
96 106/2 0.797
97 106/3 0.426
98 118/4 0.015
99 120 0.142
100 591/2 0.165
101 593/2 0.123
102 592/1 0.07
103 591/1 0.38
104 593/4 0.055
105 e freret 593/5 0.46




[T 1l—=ve 3(ii)]

HILT =T TSI AT

FBHG FEAT Titq &1 AM W/ e 6w SAB (BT H)
106 593/7 0.038
107 592/2 0.013
108 593/6 0.103
109 593/8 0.088
110 593/3 0.121
111 594 0.111
112 666/1 0.128
113 666/3 0.051
114 666/2 0.104
115 675/1 0.028
116 668/1 0.051
117 671 0.03
118 669 0.075
119 668/2 0.035
120 670 0.079
121 672/2 0.033
122 672/9 0.008
123 672/6 0.22
124 672/5 0.268
125 T G (FFE H) 6.072
126 THT 270 0.144
127 272/1 0.036
128 304 0.174
129 646/7 0.018
130 646/1 0.25
131 650/1 0.012
132 645/3 0.203
133 645/1 0.184
134 644 0.03
135 645/4 0.052
136 645/2 0.004
137 639/1 0.387
138 639/2 0.027
139 653 0.005
140 640/4 0.017
141 638/2 0.094
142 T 638/5 0.004
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
143 638/3 0.13
144 638/1 0.178
145 637/2 0.019
146 637/1 0.22
147 632/2 0.002
148 632/1 0.002
149 632/3 0.087
150 631/3 0.056
151 631/2 0.009
152 631/1 0.036
153 630/1 0.15
154 630/2 0.242
155 626/2 0.013
156 629/5 0.021
157 629/3 0.101
158 629/4 0.172
159 629/2 0.01
160 629/1 0.202
161 628/1 0.188
162 599/4 0.129
163 600/1 0.297
164 600/2 0.052
165 600/3 0.272
166 597/2 0.005
167 601/3 0.112
168 601/2 0.131
169 601/1 0.09
170 596/1 0.032
171 596/2 0.163
172 595/1 0.257
173 595/2 0.04
174 594/3 0.06
175 594/2 0.129
176 594/1 0.167
177 594/4 0.028
178 591/2 0.107
179 EEL BSill 591/3 0.002
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HILT =T TSI AT

FBHID G Tifg &1 A QERT/ e g1 TG RFCI F)
180 591/1 0.16
181 593/2 0.198
182 593/1 0.12
183 605/6 0.003
184 609/10 0.119
185 583 0.292
186 584/4 0.064
187 584/1 0.087
188 585 0.026
189 580/1 0.02
190 580/2 0.11
191 580/3 0.131
192 581 0.219
193 571/2 0.439
194 569 0.087
195 A ST (FFcaR #) 7.627
196 STIRT 103/4 0.016
197 103/5 0.13
198 110/1 0.04
199 110/2 0.137
200 110/3 0.053
201 110/4 0.005
202 1111 0.027
203 111/2 0.021
204 111/3 0.14
205 111/4 0.15
206 112 0.018
207 113 0.325
208 114/2 0.073
209 114/3 0.0007
210 1171 0.011
211 118/1 0.056
212 118/3 0.0068
213 120/1 0.06
214 120/2 0.102
215 SIRT 121/1 0.125
216 121/2 0.24




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
217 123 0.37
218 128/4 0.006
219 129/1 0.025
220 129/2 0.162
221 129/3 0.081
222 129/5 0.04
223 130/2 0.255
224 130/3 0.052
225 130/4 0.035
226 130/5 0.069
227 138 0.128
228 139/1 0.202
229 139/2 0.275
230 140 0.017
231 143/1 0.023
232 144 0.101
233 145/1 0.207
234 145/2 0.069
235 145/5 0.055
236 145/4 0.048
237 145/6 0.05
238 147 0.166
239 148/1 0.202
240 14812 0.095
241 148/3 0.12
242 395/1 0.044
243 402/6 0.02
244 FTA 4AG (FIRIN H) 4.6535
245 BN B SEISIES 228/1 0.021
246 230 0.0517
247 23112 0.049
248 232 0.202
249 234/1 0.099
250 23412 0.099
251 TR WRART

0.045
252 23413
253 uer qRAETE 235/3 0.175
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HILT =T TSI AT

FBHID G Tifg &1 A QERT/ e g1 TG RFCI F)
254 235/4 0.081
255 62/4 wfirer 236/1 0.004
256 236/3 0.121
257 236/5 0.01
258 238/1 0.178
259 238/22 0.275
260 238/18 0.021
261 238/17 0.178
262 238/25 0.154
263 238/24 0.161
264 238/20 0.081
265 T 4G [FIRI H) 2.0057
266 IUGERY 105/3 0.061
267 105/4 0.15
268 105/7 0.085
269 103 0.024
270 89 0.0013
271 144 0.5700
272 143 0.154
273 145 0
274 100/1 0.202
275 100/7 0.275
276 100/4 0.046
277 107 0.081
278 100/3 0.403
279 100/6 0.073
280 85 0.009
281 104 0.067
282 74 0.994
283 87 0.138
284 273 0.7
285 272/1 0.19
286 27413 0.123
287 49/1 0.142
288 49/2 0.053
289 Ararar 40 0.008
290 51/1 0.108
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
291 51/2 0.096
292 50/1 0.077
293 50/2 0.146
204 50/3 0.076
295 50/4 0.008
296 72/1 0.101
297 7212 0.001
298 7213 0.029
299 72/4 0.032
300 64/3 0.013
301 64/4 0.128
302 71/3 0.02
303 71/5 0.26
304 65 0.16
305 88 0.072
306 86/2 0.175
307 86/1 0.006
308 66/2 0.08
309 66/3 0.046
310 66/1 0.004
311 66/4 0.11
312 T G (FFE H) 6.2973
313 PR IFAATSIS 31/1 0.46
314 31/2 0.07
315 32/1 0.03
316 33/1 0.11
317 3312 0.1
318 34/1
319 3412
320 3413
321 35 0.18
322 36 0.04
324 65/1 0.05
325 64/3 0.06
326 64/4 0.15
327 63 0.18
328 EEIN KECISIE 61 0.06
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HILT =T TSI AT

11

FBHID G Tifg &1 A QERT/ e g1 TG RFCI F)
329 59/1 0.18
330 59/2 0.16
331 58/1 0.1
332 58/2 0.01
333 58/4 0.08
334 57 0.17
335 55/2 0.21
336 141 0.09
337 139/4 0.05
338 142/4 0.04
339 143/3 0.01
340 143/1 0.101
341 145 0.12
342 143/2 0.03
343 146 0.23
344 147/3 0.05
345 147/6 0.01
346 148/1 0.112
347 149 0.03
349 148/2 0.154
350 148/3 0.2
351 148/4 0.4
352 156/1 0.15
353 156/6 0.18
354 156/7 0.07
355 157/1 0.016
356 T G (FFE H) 4.443
357 QR 55 0.12
358 54 0.72
359 53/4 0.04
360 53/2 0.1
361 53/1 0.24
362 56 0.829
363 57/2 0.6
364 58/1 0.048
365 58/2 0.047
366 ] 58/3 0.04
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FHAIG HeET g Titq &1 A G/ e d&n gABA (BFCI H)
367 T 4AGA (FIRI H) 2.784
368 BN NG 1504 0.089
369 1502 0.028
370 1507 0.1387
371 1509 0.016
372 1511 0.0793
373 1512 0.0833
374 1598 0.0004
375 1513 0.15
376 1517/2 0.0322
377 1597 0.0092
378 1516 0.0124
379 1515/8 0.1187
380 1517/3 0.0002
381 1515/1 0.1417
382 849 0.0629
383 1515/10 0.077
384 1515/7 0.0659
385 1515/2 0.0525
386 1557 0.04
387 1555 0.0683
388 1515/3 0.22
389 1579 0.0115
390 1558 0.0927
391 1561 0.0089
392 1578 0.0066
393 1559 0.1098
394 1576 0.045
395 1577 0.0237
396 1574 0.016
397 1572 0.0295
398 1444 0.1122
399 1571/1 0.0144
400 1446 0.241
401 1574/2 0.057
402 SN TN 1445 0
403 1447 0.1523
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HILT =T TSI AT

13

FHIG HeAT Titg &1 ™ T/ wie §&n &I (BT )
404 1448 0.0372
405 1461/1 0.1306
406 1475 0.0028
407 1450/2 0.057
408 1456 0.0522
409 1435 0.0485
410 1449 0.0869
411 1450/1 0.0583
412 1455 0.0616
413 1434 0.052
414 1451 0.1359
415 1452 0.0509
416 2006 0.0308
417 1425/2 0.061
418 1426/1 0.0039
419 1424 0.04
420 1394/3 0.0087
421 1395 0.0945
422 1425/1 0.1311
423 1423 0.078
424 1394/2 0.0176
425 1397 0.0586
426 1396 0.0697
427 1394/1 0.024
428 1400 0.0723
429 1398 0.04
430 1399 0.1166
431 1343 0.0234
432 1345 0.0709
433 1378 0.0183
434 1344/1
435 134472 0.1726
436 1994 0.065
437 1346 0.0041
438 1347 0.057
439 Tl 1342 0.0167
440 1371 0.1724
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
441 1348 0.1063
442 1370 0.0413
443 1351/1 0.068
444 1369 0.032
445 1368/1 0.0395
446 1350 0.054
447 1340 0.0617
448 1349 0.0597
449 1351/2 0.04
450 1361 0.0523
451 1360 0.0438
452 1271 0.0222
453 1270 0.005
454 1354 0.0623
455 1353 0.0619
456 1355/2 0.056
457 1352 0.0264
458 1266/2 0.0161
459 1267/1 0.0042
460 1355/1 0.1727
461 1356/2 0.2578
462 A SIHA (FIRW FH) 5.9106
463 LIIN AGARI 58 0.026
464 59/1 0.042
465 59/3 0.12
466 138/1 0.032
467 139/1 0.093
468 139/3 0.075
469 139/4 0.0057
470 139/5 0.09
471 140/2 0.044
472 141 0.032
473 142/1 0.02
474 142/3 0.362
475 I RBIEE 142/4 0.062
476 142/5 0.056
477 142/6 0.04
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HILT =T TSI AT

15

FBHG FEAT Titq &1 AM W/ e 6w gAGA (FII H)
478 143/3 0.002
479 143/4 0.016
480 143/5 0.078
481 14712 0.037
482 148/1 0.085
483 148/3 0.081
484 148/4 0.024
485 149 0.156
486 150/1 0.067
487 150/2 0.06
488 150/3 0.06
489 150/4 0.012
490 151/2 0.175
491 151/3 0.186
492 151/4 0.607
493 151/5 0.108
494 151/6 0.162
495 151/7 0.099
496 151/8 0.158
497 151/9 0.102
498 151/10 0.242
499 151/13 0.292
500 151/14 0.012
501 153/1 0.139
502 153/2 0.14
503 157 0.002
504 158/1 0.121
505 158/2 0.044
506 160/2 0.08
507 160/4 0.008
508 160/5 0.272
509 162/1 0.251
510 162/2 0.251
511 163/1 0.322
512 . 163/2 0.356
513 OXPISIE 163/3 0.202
514 163/4 0.121
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
515 163/5 0.06
516 163/6 0.036
517 163/7 0.235
518 163/8 0.16
519 163/9 0.122
520 163/10 0.102
521 164/1 0.345
522 164/2 0.202
523 164/3 0.089
524 164/4 0.499
525 164/5 0.133
526 165/2 0.048
527 165/12 0.178
528 165/13 0.228
529 165/15 0.004
530 165/16 0.184
531 165/27 0.056
532 165/32 0.337
533 A ST (FFcaR #) 9.2477
534 IR ECERY] 12477 0.19
535 124/6 0.119
536 121 0.08
537 124/10 0.119
538 124/1 0.06
539 125/3 0.03
540 119/6 0.02
541 119/3 0.06
542 124/8 0.121
543 125/6 0.05
544 125/5 0.06
545 124/3 0.01
546 119/10 0.182
547 124/5 0.1
548 128/12 0.07
549 N @ﬁr 128/5 0.12
550 128/11 0.08
551 128/8 0.03
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HILT =T TSI AT

17

FBHG FEAT Titq &1 AM W/ e 6w gAGA (FII H)
552 128/1 0.05
553 128/6 0.04
554 128/9 0.07
555 128/2 0.101
556 119/5 0.06
557 131/3 0.101
558 131/4 0.07
559 132/4 0.064
560 133/4 0.11
561 134 0.07
562 13312 0.11
563 132/6 0.11
564 135/6 0.049
565 155/5 0.04
566 155/4 0.09
567 155/2 0.11
568 157/1 0.09
569 157/3 0.03
570 135/2
571 159/1 0.09
572 159/4 0.05
573 159/3 0.15
574 160/2 0.2
575 160/3 0.06
576 161/7 0.08
577 161/6 0.09
578 161/3 0.04
579 161/8 0.08
580 161/11 0.04
581 161/12 0.089
582 161/13 0.2
583 161/4 0.12
584 162/8 0.09
585 164/1 0.09
586 - 164/2 0.21
587 162/6 0.05
588 164/6 0.15
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
589 164/5 0.06
590 162/5 0.03
591 164/4 0.04
592 166/1 0.05
593 165 0/07
594 166/11 0.03
595 166/3 0.08
596 166/4 0.02
597 166/9 0.03
508 166/2 0.11
599 166/8 0.06
600 166/10 0.02
601 167/4 0.104
602 167/1 0.14
603 167/3 0.055
604 167/5 0.2
605 282/21 0.7
606 282/8 0.29
607 282/16 0.09
608 282/7 0.24
609 282/6 0.45
610 282/15 0.01
611 386 0.04
612 429 0.29
613 401/2 0.05
614 282/25 0.12
615 282/35 0.24
616 282/17 0.11
617 402/1 0.089
618 402/2 0.02
619 430/2 0.11
620 432 0.194
621 431/2 0.07
622 428 0.01
623 427 0.04
624 e awd 433 0.284
625 431/4 0.02
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HILT =T TSI AT

19

FBHG FEAT Titq &1 AM W/ e 6w gAGA (FII H)
626 426/1 0.03
627 434 0.34
628 435/2 0.08
629 441/2 0.04
630 436 0.41
631 437 0.113
632 441/1 0.05
634 474 0.04
635 475/3 0.081
636 482/1 0.085
637 482/2 0.19
638 476 0.077
639 480/1 0.02
640 475/1 0.9
641 475/2 0.243
642 481 0.26
643 A ST (FFcaR #) 12.2
644 NEGIEIN 285/1 0.07
645 286 0.036
646 287 0.36
647 283 0.04
648 282/13 0.07
649 282/12 0.24
650 282/18 0.38
651 289 0.04
652 282/11 0.01
653 59/1 0.01
654 59/2 0.01
655 57/1 0.5
656 62 0.01
657 52/2 0.57
658 52/1 0.32
659 51/1 0.12
660 51/2 0.374
661 AR 50/1 0.101
662 50/2 0.409
663 49/1 0.2
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FHIG T g Titq &1 A G/ e d&n gIpe (IR H)
664 49/2 0.2
665 3911 0.5
667 73/10 0.24
668 73/12 0.45
669 73/11 0.37
670 75/2 0.12
671 9311 0.04
672 92 0.92
673 93/2 0.02
674 94/1 0.38
675 94/7 0.03
676 107 0.17
677 108/1 0.095
678 108/2 0.08
679 108/3 0.097
680 145 0.182
681 146 0.03
682 109/3 0.12
683 14411 0.12
684 144/4 0.12
685 138 0.26
686 139 0.12
687 136/1 0.16
688 136/2 0.108
689 122 0.05
690 135/3 0.02
691 125/1 0.105
692 125/2 0.09

FA AThd (FFCAX H) 9.067

TUT %A (8aCAR W) = 80.6657 BATUR

[FT. 7. S/E /A /Seadt /587 v 64t / duaea—dgATE / 205 / 78]
oo HAR a1g, g=0 were et (i)

MINISTRY OF RAILWAYS
(SOUTH EAST CENTRAL RAILWAYS)

NOTIFICATION
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Bilaspur, the 5th December, 2025
Notice Under Section 20A of the Railway Act, 1989

S.0. 5681(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred as the said Act), the Central Government, after being satisfied that for the public
purpose, the land brief description of which is given in the schedule annexed hereto is required for the execution of
Special Railway Project, namely construction of “Kharsia-Naya Raipur-Permalkasa 5th and 6th Line of South East
Central Railway (278 Km)” in the state of Chhattisgarh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of 30 days from the date of publication of this
notification in the official gazette raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the Competent Authority namely Sub Divisional officer (Revenue),
Palari, Dist.- Balodabazar — Bhatapara Chhattisgarh, in writing and shall set out grounds thereof and the
competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority for Land Acquisition (CALA).

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely
construction of “Kharsia-Naya Raipur-Permalkasa 5" and 6™ Line of South East Central
Railway (278 Km)” under Balodabazar — Bhatapara District in the state of Chhattisgarh.

SN Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
1 Palari Chuchurangpur 682/2 0.0865
2 682/3 0.1106
3 682/1 0.1107
4 678/6 0.0686
5 678/1 0.1389
6 678/2 0.1897
7 678/4 0.093
8 678/3 0.004
9 698/2 0.0743
10 683/2 0.1322
11 683/1 0.0252
12 701/1 0.2261
13 701/3 0.0862
14 701/2 0.0369
15 703/3 0.0039
16 700 0.5525
17 67217 0.0701
18 672/12 0.168
19 704 0.0984
20 681 0.3592
b1 Palari Chuchurangpur 675 001
22 673 0.0384
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SN Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
23 702/3 0.1758
24 708/1 0.0008
25 680/1 0.1009
26 680/2 0.1089
27 679/1 0.1168
28 679/2 0.0799
29 676 0.0872
30 677/1 0.0022
31 Total Area (In Hectare) = 3.355G
32 Palari Rengadih 146/23 0.012
33 146/13 0.101
34 146/28 0.048
35 146/22 0.048
36 146/10 0.012
37 146/27 0.049
38 146/21 0.065
39 146/4 0.106
40 146/16 0.161
41 146/18 0.049
42 148/1 0.445
43 148/8 0.227
44 148/9 0.024
45 148/10 0.044
46 148/13 0.023
47 148/11 0.139
48 153/1 2.891
19 297/16 0.183
50 297/4 0.182
51 29717 0.097
50 297/15 0.059
53 297/1 0.202
k4 291 0.088
55 294/1 0.085
6 294/2 0.085
57 295/1 0.032
58 295/2 0.101
5o 293/1 0.105
60 293/3 0.049
o1 29312 0.210
62 296/9 0.006
SN Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
Palari Rengadih 286/1 0.032

63
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54 286/2 0.105
65 286/3 0.081
66 286/4 0.004
67 31173 0.101
68 311/5 0.300
59 311/9 0.036
70 311/6 0.296
71 311/4 0.078
72 31172 0.041
73 Total Area (In Hectare) = 7.002
74 Palari Gadabhata 145/2 0.004
75 145/3 0.054
76 136/4 0.16
77 136/12 0.053
78 145/4 0.193
79 145/1 0.046
80 148/2 0.062
81 148/1 0.074
82 144/3 0.172
83 149/4 0.054
84 144/4 0.048
85 149/5 0.161
86 151/2 0.073
87 151/1 0.056
88 150/2 0.146
89 149/2 0.079
90 150/1 0.067
91 149/1 0.033
92 159/15 0.081
93 159/14 0.077
94 160/1 0.087
95 160/2 0.075
96 106/2 0.797
97 106/3 0.426
98 118/4 0.015
99 120 0.142
100 591/2 0.165
101 593/2 0.123
102 592/1 0.07
103 591/1 0.38
104 593/4 0.055
105 593/5 0.46
106 593/7 0.038
107 592/2 0.013
108 593/6 0.103
109 593/8 0.088
110 593/3 0.121
111 594 0.111
SN Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
112 Palari Gadabhata 666/1 0.128
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113 666/3 0.051
114 666/2 0.104
115 675/1 0.028
116 668/1 0.051
117 671 0.03
118 669 0.075
119 668/2 0.035
120 670 0.079
121 67212 0.033
122 672/9 0.008
123 672/6 0.22
124 672/5 0.268
125 Total Area (In Hectare) = 6.072
126 Palari Guma 270 0.144
127 27211 0.036
128 304 0.174
129 646/7 0.018
130 646/1 0.25
131 650/1 0.012
132 645/3 0.203
133 645/1 0.184
134 644 0.03
135 645/4 0.052
136 645/2 0.004
137 639/1 0.387
138 639/2 0.027
139 653 0.005
140 640/4 0.017
141 638/2 0.094
142 638/5 0.004
143 638/3 0.13
144 638/1 0.178
145 637/2 0.019
146 637/1 0.22
147 632/2 0.002
148 632/1 0.002
149 632/3 0.087
150 631/3 0.056
151 631/2 0.009
152 631/1 0.036
153 630/1 0.15
154 630/2 0.242
155 626/2 0.013
156 629/5 0.021
157 629/3 0.101
158 629/4 0.172
159 629/2 0.01
160 629/1 0.202
SN Tehsil Name of Village Khasra/Plot No. Area (In Hectare)
161 Palari Guma 628/1 0.188
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162 599/4 0.129
163 600/1 0.297
164 600/2 0.052
165 600/3 0.272
166 597/2 0.005
167 601/3 0.112
168 601/2 0.131
169 601/1 0.09

170 596/1 0.032
171 596/2 0.163
172 595/1 0.257
173 595/2 0.04

174 594/3 0.06

175 594/2 0.129
176 594/1 0.167
177 594/4 0.028
178 59172 0.107
179 591/3 0.002
180 591/1 0.16

181 593/2 0.198
182 593/1 0.12

183 605/6 0.003
184 609/10 0.119
185 583 0.292
186 584/4 0.064
187 584/1 0.087
188 585 0.026
189 580/1 0.02

190 580/2 0.11

191 580/3 0.131
192 581 0.219
193 57172 0.439
194 569 0.087
195 Total Area (In Hectare) = 7627

196 Palari Jara 103/4 0.016
197 103/5 0.13

198 11011 0.04

199 1102 0.137
200 110/3 0.053
201 110/4 0.005
202 111/1 0.027
203 111/2 0.021
204 111/3 0.14

205 111/4 0.15

206 112 0.018
207 113 0.325
208 114/2 0.073
209 114/3 0.0007
b10 Palari Jara 171 0,011
211 118/1 0.056
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212 118/3 0.0068
213 120/1 0.06

214 120/2 0.102
215 121/1 0.125
216 121/2 0.24

217 123 0.37

218 128/4 0.006
219 129/1 0.025
220 129/2 0.162
221 129/3 0.081
222 129/5 0.04

223 130/2 0.255
224 130/3 0.052
225 130/4 0.035
226 130/5 0.069
227 138 0.128
228 139/1 0.202
229 139/2 0.275
230 140 0.017
231 143/1 0.023
232 144 0.101
233 145/1 0.207
234 145/2 0.069
235 145/5 0.055
236 145/4 0.048
237 145/6 0.05

238 147 0.166
239 148/1 0.202
240 148/2 0.095
241 148/3 0.12

242 395/1 0.044
243 402/6 0.02

D44 Total Area (In Hectare) = 4.6535
245 Palari Muswadih 228/1 0.021
46 230 0.0517
47 23112 0.049
248 232 0.202
249 234/1 0.099
050 234/2 0.099
251 iLridor [ji 0.045
252 234/3

053 235/3 0.175
54 235/4 0.081
255 62/4 nfAer 236/1 0.004
56 236/3 0.121
57 236/5 0.01

)58 238/1 0.178
259 Palari Muswadih 23822 0275
260 238/18 0.021
61 238/17 0.178
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262 238/25 0.154

263 238/24 0.161

264 238/20 0.081

265 Total Area (In Hectare) = 20057

266 Palari Gitkera 105/3 0.061

267 105/4 0.15

268 105/7 0.085

269 103 0.024

270 89 0.0013

271 144 0.57

272 143 0.154

273 145 0

274 100/1 0.202

275 100/7 0.275

276 100/4 0.046

277 107 0.081

278 100/3 0.403

279 100/6 0.073

280 85 0.009

281 104 0.067

282 74 0.994

283 87 0.138

284 273 0.7

285 272/1 0.19

286 27413 0.123

287 4911 0.142

288 49/2 0.053

289 40 0.008

290 51/1 0.108

291 51/2 0.096

292 50/1 0.077

293 50/2 0.146

294 50/3 0.076

295 50/4 0.008

296 72/1 0.101

297 7212 0.001
298 7213 0.029
299 7214 0.032
300 64/3 0.013
301 64/4 0.128
302 71/3 0.02
303 71/5 0.26
304 65 0.16
305 88 0.072
306 86/2 0.175
307 86/1 0.006
308 66/2 0.08
309 66/3 0.046
310 Palari Gitkera 66/1 0000
311 66/4 0.1100
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312 Total Area (In Hectare) = 6.2973
313 Palari Amlidih 311 0.46

314 3172 0.07

315 32/1 0.03

316 33/1 011

317 3312 0.1

318 34/1

319 3412

320 3413

321 35 0.18

322 36 0.04

324 65/1 0.05

305 64/3 0.06

226 64/4 0.15

307 63 0.18

328 61 0.06

329 59/1 0.18

330 59/2 0.16

331 58/1 0.1

332 5812 0.01

333 58/4 0.08

334 57 0.17

335 5512 021

336 141 0.09

337 139/4 0.05

338 142/4 0.04

339 143/3 0.01

340 143/1 0.101

341 145 0.12

342 143/2 0.03

343 146 0.23

344 147/3 0.05

345 147/6 0.01

346 148/1 0.112
347 149 0.03
349 148/2 0.154
350 148/3 0.2
351 148/4 0.4
352 156/1 0.15
353 156/6 0.18
354 156/7 0.07
355 157/1 0.016
356 Total Area (In Hectare) = 4.443

357 55 0.12

358 54 0.72

359 53/4 0.04

360 5312 0.1

361 ' ) 53/1 0.24

o2 Palari Paraswani 3 0829

263 5712 0.6




[T 1l—=ve 3(ii)]

BIESEEIRISEE S RIEIEU

29

364 58/1 0.048
365 58/2 0.047

366 58/3 0.04

367 Total Area (In Hectare) = 2.784

368 Palari Chirahi 1504 0.089

369 1502 0.028

370 1507 0.1387

371 1509 0.016

372 1511 0.0793

373 1512 0.0833

374 1598 0.0004

375 1513 0.15

376 151712 0.0322

377 1597 0.0092

378 1516 0.0124

379 1515/8 0.1187

380 151713 0.0002

381 1515/1 0.1417

382 849 0.0629

383 1515/10 0.077

284 1515/7 0.0659

385 1515/2 0.0525

386 1557 0.04

387 1555 0.0683

388 1515/3 0.22

389 1579 0.0115

390 1558 0.0927

391 1561 0.0089

392 1578 0.0066

393 1559 0.1098

394 1576 0.045

395 1577 0.0237

396 1574 0.016
397 1572 0.0295
398 1444 0.1122
399 1571/1 0.0144
400 1446 0.241
401 157412 0.057
402 1445 0
403 1447 0.1523
404 1448 0.0372
405 1461/1 0.1306
406 1475 0.0028
407 1450/2 0.057
408 1456 0.0522
409 1435 0.0485
410 1449 0.0869
il Palari Chirahi 145011 0.0583
412 1455 0.0616
413 1434 0.052
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414 1451 0.1359
415 1452 0.0509
416 2006 0.0308
417 1425/2 0.061
418 1426/1 0.0039
419 1424 0.04
420 1394/3 0.0087
421 1395 0.0945
422 1425/1 0.1311
423 1423 0.078
424 1394/2 0.0176
425 1397 0.0586
426 1396 0.0697
427 1394/1 0.024
428 1400 0.0723
429 1398 0.04
430 1399 0.1166
431 1343 0.0234
432 1345 0.0709
433 1378 0.0183
434 134411
435 134412 0.1726
436 1994 0.065
437 1346 0.0041
438 1347 0.057
439 1342 0.0167
440 1371 0.1724
441 1348 0.1063
442 1370 0.0413
443 1351/1 0.068
444 1369 0.032
445 1368/1 0.0395
446 1350 0.054
A47 1340 0.0617
448 1349 0.0597
449 135172 0.04
450 1361 0.0523
451 1360 0.0438
452 1271 0.0222
453 1270 0.005
454 1354 0.0623
455 1353 0.0619
456 1355/2 0.056
457 1352 0.0264
458 1266/2 0.0161
459 1267/1 0.0042
460 1355/1 0.1727
461 1356/2 0.2578
1462 Total Area (In Hectare) = 5.G106
463 Palari Chekradih 58 0.026

59/1 0.042

164
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[165 5073 0.12

166 138/1 0.032
467 139/1 0.093
168 13973 0.075
169 139/4 0.0057
470 139/5 0.09

(71 14072 0.044
172 141 0.032
473 142/1 0.02

(172 14213 0.362
475 142/4 0.062
476 142/5 0.056
(77 1426 0.04

178 143/3 0.002
479 143/4 0.016
480 143/5 0.078
181 14712 0.037
182 148/1 0.085
183 148/3 0.081
184 148/4 0.024
185 149 0.156
4186 150/1 0.067
187 150/2 0.06

188 150/3 0.06

489 150/4 0.012
190 151/2 0.175
1491 151/3 0.186
192 151/4 0.607
193 151/5 0.108
1194 151/6 0.162
495 151/7 0.099
196 151/8 0.158
197 151/9 0.102
108 151/10 0.242
199 151/13 0.292
500 151/14 0.012
501 153/1 0.139
502 153/2 0.14

503 157 0.002
co0a 158/1 0.121
505 158/2 0.044
506 160/2 0.08

507 160/4 0.008
508 160/5 0.272
500 162/1 0.251
510 162/2 0.251
511 163/1 0.322
512 163/2 0.356
513 163/3 0.202
514 163/4 0.121
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515 163/5 0.06
516 163/6 0.036
517 163/7 0.235
518 163/8 0.16
519 163/9 0.122
520 163/10 0.102
521 164/1 0.345
522 164/2 0.202
523 164/3 0.089
524 164/4 0.499
525 164/5 0.133
526 165/2 0.048
527 165/12 0.178
528 165/13 0.228
529 165/15 0.004
530 165/16 0.184
531 165/27 0.056
532 165/32 0.337
533 Total Area (In Hectare) = G.2477
534 Palari Khapri 12417 0.19
535 124/6 0.119
536 121 0.08
537 124/10 0.119
538 124/1 0.06
539 125/3 0.03
540 119/6 0.02
541 119/3 0.06
542 124/8 0.121
13 125/6 0.05
544 125/5 0.06
545 124/3 0.01
546 119/10 0.182
547 124/5 0.1
548 128/12 0.07
549 128/5 0.12
550 128/11 0.08
551 128/8 0.03
552 128/1 0.05
553 128/6 0.04
554 128/9 0.07
555 128/2 0.101
556 119/5 0.06
557 131/3 0.101
558 131/4 0.07
559 132/4 0.064
560 133/4 0.11
561 134 0.07
562 133/2 0.11
563 132/6 0.11
564 Palari Khapri 135/6 0.049
565 155/5 0.04
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566 155/4 0.09
567 155/2 0.1
568 157/1 0.09
569 157/3 0.03
570 135/2

571 159/1 0.09
572 159/4 0.05
573 159/3 0.15
574 160/2 02

575 160/3 0.06
576 161/7 0.08
577 161/6 0.09
578 161/3 0.04
579 161/8 0.08
580 161/11 0.04
581 161/12 0.089
582 161/13 02

583 161/4 0.12
584 162/8 0.09
585 164/1 0.09
586 164/2 021
587 162/6 0.05
583 164/6 0.15
589 164/5 0.06
590 162/5 0.03
591 164/4 0.04
592 166/1 0.05
593 165 0/07
594 166/11 0.03
595 166/3 0.08
596 166/4 0.02
597 166/9 0.03
598 166/2 0.1
599 166/8 0.06
600 166/10 0.02
601 167/4 0.104
602 167/1 0.14
603 167/3 0.055
604 167/5 02

605 282/21 07

606 282/8 0.29
607 282/16 0.09
608 28217 0.24
609 282/6 0.45
610 282/15 0.01
611 386 0.04
612 429 0.29
613 40172 0.05
614 282/25 0.12
615 Palari Khapri 282/35 0.24
616 282117 0.11
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617 402/1 0.089
618 402/2 0.02
619 430/2 0.11
620 432 0.194
621 431/2 0.07
622 428 0.01
623 427 0.04
624 433 0.284
625 431/4 0.02
626 426/1 0.03
627 434 0.34
628 435/2 0.08
629 441/2 0.04
630 436 0.41
631 437 0.113
632 441/1 0.05
634 474 0.04
635 475/3 0.081
636 482/1 0.085
637 48212 0.19
638 476 0.077
639 480/1 0.02
640 475/1 0.9
641 475/2 0.243
642 481 0.26
643 Total Area (In Hectare) = 122
644 Palari Sarkipar 285/1 0.07
645 286 0.036
646 287 0.36
647 283 0.04
648 282/13 0.07
649 282/12 0.24
650 282/18 0.38
651 289 0.04
652 282/11 0.01
653 59/1 0.01
654 59/2 0.01
655 57/1 05
656 62 0.01
657 5212 0.57
658 52/1 0.32
659 51/1 0.12
660 51/2 0.374
661 50/1 0.101
662 50/2 0.409
663 49/1 0.2
664 49/2 0.2
665 Palari Sarkipar 39/1 05
667 73/10 0.24
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668 73/12 0.45
669 73/11 0.37
670 7512 0.12
671 93/1 0.04
672 92 0.92
673 93/2 0.02
674 94/1 0.38
675 94/7 0.03
676 107 0.17
677 108/1 0.095
678 108/2 0.08
679 108/3 0.097
680 145 0.182
681 146 0.03
682 109/3 0.12
683 144/1 0.12
584 144/4 0.12
685 138 0.26
686 139 0.12
687 136/1 0.16
688 136/2 0.108
689 122 0.05
690 135/3 0.02
691 125/1 0.105
692 125/2 0.09

Total Area (In Hectare) = 9.067

Grand total = 80.6657 Hectare

[F. No. DCE/C/BSP/5" & 6"/KHS-PMS/ 20A/78]
VIJAY KUMAR SAHU, Chief Administrative Officer (Const.)
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